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AgreemeDt with Foreign Companies 
lor Exploration Work off Paradip 

*984. SHRt K. P.I SINGH DEO: WiH 
the Minister of PETROLFJUM, CHEMI-
CALS AND FERTILIZERS be pleased 
to state: 

(a) whether for exploration work 
off Para dip, :foreign companies will 
co-operate and if so, whether agree-
ments haVe since been finalis.ed; ani 

(b) if so, the names of the companies 
ami the job assigned to them-.(nd 
thoSe to be shared by Oil India in tltia 
area? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
{SHRr P. C. SETHI>: (a) The _off 
shore area off Paradip is reserved for 
Oil India Limited at present and this 
area has not been included in the oft .. 
shore blocks which have been selected 
for offering to foreign on companies 
for oil exploration contracts, 

(b) Does not aries. 




